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Title: Statutory Resolution regarding approval of Proclamation by President in Relation to the State of Jharkhand
(Resolution Adopted).

THE MINISTER OF HOME AFFAIRS (SHRI SUSHILKUMAR SHINDE): I beg to move the following resolution:

"That this House approves the Proclamation issued by the President on the 18th January, 2013 under article
356(1) of the Constitution in relation to the State of Jharkhand."

13.44 A%, hrs (Shri P.C. Chacko in the Chair)

Before I extend the circumstances in which the Government has had to bring the Resolution to this august House, may I
state that the Constitution framers had recognized that the provisions of Article 356 among others were necessary to meet
exceptional situation where the breakdown of the constitutional machinery occurs in a State.

May I take this opportunity to narrate briefly the circumstances prevailing in Jharkhand which led to the imposition of
the President's rule in the State? ...(Interruptions) The elections to constitute the Legislative Assembly of Jharkhand were
held in the months of November — December, 2009.

MR. CHAIRMAN : Hon. Members, please do not crowd there. Go to your seats. Order please.
...(Interruptions)

MR. CHAIRMAN: Hon. Members, please do not crowd there. Please move to your seats. Do not stand there. Please move to
your seats.

...(Interruptions)

SHRI SUSHILKUMAR SHINDE: The total strength of the Legislative Assembly is 82, including one nominated Member. After
the elections, the party-wise position in the Legislative Assembly so formed was as follows: Bharatiya Janata Party (BIP) —
18; Jharkhand Mukti Morcha (JMM) — 18; Indian National Congress — 14; Jharkhand Vikas Morcha (JVM) — 11; Janta Dal
(United) — 2; Rashtriya Janata Dal (RID) — 5; All Jharkhand Students Union (AJSU) — 5; Independents and other parties —
8. The total comes to 81.

The break-up of Independents and other parties is as follows: The Jharkhand Party — 1; CPI (ML) — 1; MCC — 1; JBSMSP —
1; JJM - 1; RKP — 1; Shri Harinarayan Ray — 1; Shri Videsh Singh — Independent — 1. The total comes to eight. One
Member belonging to Anglo-Indian Community was subsequently nominated by the Governor.

The coalition Government came to office in Jharkhand on 30t December, 2009, with Shri Shibhu Soren of Jharkhand Mukti
Morcha as Chief Minister. The ruling coalition, at the time of the Government formation, had been supported by 44 MLAs in
the House of 81, plus one Nominated Anglo-Indian Member with the following party-wise break up: Jharkhand Mukti Morcha
— 18; Bharatiya Janata Party — 18; All Jharkhand Students Union — 5; Jharkhand Janadhikar Manch — 1; Janata Dal
(United) - 2.

Due to the political instability in the State, the President's rule was imposed in the State of Jharkhand on 1.6.2010 and the
Assembly of the State was kept under suspended animation. The President's rule in the State was revoked on 11t

September, 2010. Shri Arjun Munda of the BJP was sworn in as Chief Minister on 11th September, 2010 with the support of
46 Members as follows: BJP -18; JMM — 18; AJSU — 6; Jharkhand Janadhikar Manch — 1; Janata Dal (United) — 2;
Independent — 1, that comes to 46.

The leaders of the JMM had met the Governor regarding their decision to withdraw their support to Shri Arjun Munda
Government. Shri Arjun Munda, Chief Minister, along with a few MLAs of his Party came to Raj Bhawan and handed over
the resignation letter of the Council of Ministers to the Governor with the recommendation of the Cabinet to dissolve the
present Jharkhand Legislative Assembly. The resignation of Shri Arjun Munda had been duly accepted and he was asked to

continue as caretaker Chief Minister till an alternative arrangement was made. Between 9t" and 12" January, 2013, the
Governor had parleys with the delegations of various prominent political parties in the State. The Governor informed that
the withdrawal of support by the eighteen Members of the JMM Legislative Party had clearly reduced the coalition
Government led by Shri Arjun Munda to minority in the State Legislative Assembly bringing down its strength from 46 to 28.



On the basis of the above fact, it was abundantly clear that the JMM, RID, Congress and a few Independents were in
favour of formation of an alternative Government in the State, while the JVM (P), the BIP, the Jharkand People's Party,
JD(U), AJSU, the Socialist Party of India and the Left Parties were for a fresh mandate after the dissolution of the

Assembly. The Governor further stated that the State Administration had been in the semi-paralysed state since 8th
January, 2103 when the Jharkhand Mukti Morcha publicly announced its decision to withdraw the support from the
Government.

The Governor further informed that the political developments of the past few days as well as the stand of the main
political parties in the Jharkhand Legislative Assembly made it abundantly clear that there was no possibility of formation of
a stable, elected Government in Jharkhand at least for the time being. Moreover, any further continuance of the situation,
the political impasse will derail the administrative machinery.

In the circumstances stated above, the Governor, in his Report dated 12t January, 2013 recommended the invoking of
Article 356 of the Constitution of India for the imposition of President's Rule in Jharkhand while keeping the Jharkhand State
Legislative Assembly under suspended animation.

In view of the situation prevailing in Jharkhand, the Union Government considered the Report of the Governor and

proclaimed President's Rule in the State of Jharkhand under Artcle 356 (1) of the Constitution on 18t" January, 2013
keeping the Legislative Assembly under suspended animation.

With these words, I commend, Sir, that the Proclamation issued on 18t January, 2013 under Article 356 (1) of the
Constitution in relation to the State of Jharkhand be approved by the august House. A copy of the Proclamation, as
stipulated in the Constitution, along with the consequential Order is also placed on the Table of the House. In keeping with
the convention, a copy of the Governor's Report recommending issuance of the Proclamation is also placed on the Table of
the House.

MR. CHAIRMAN : Motion moved:

"That this House approves the Proclamation issued by the President on the 18t January, 2013 under article
356(1) of the Constitution in relation to the State of Jharkhand."

We will have a brief discussion. The Budget is coming up subsequently. We will have further Discussion then. Now, Shri
Ravindra Kumar Pandey to speak. Please be brief.
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MR. CHAIRMAN: Please conclude. You will get time to speak on the General Budget also.
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MR. CHAIRMAN : Do not interrupt. You speak when your turn comes.
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SHRI ANURAG SINGH THAKUR (HAMIRPUR, H.P.): Sir, he is referring to every State...(Interruptions)
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MR. CHAIRMAN: Please, no cross talks like this. This is not the way we discuss. Please take your seat.
...(Interruptions)
MR. CHAIRMAN: This will not go in record.
(Interruptions) G€; »
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IACCUfeT 9IRIGT 8! Al eliel A9l 3R forrel 3 b 3| SRS 31 3 8ft Siera 3 3RS 3 ot #ff Hforst 3Auct & ciftbol Pog IRPR Hi glast
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31841 13D 3IGT D3 3R T8l ASCUIeT IARIGI DI &l D2 cllbeic], D IR A Yolld DAV D clloll DI 3ol 3D 31T 5D [3IeT AD|

MR. CHAIRMAN: We are discussing only the Statutory Resolution on Approval of Proclamation of President's Rule in Jharkhand.
The Budget is yet to come. If all hon. Members agree, we will conclude the discussion here. Jharkhand Budget is still coming. We
will allow hon. Members from Jharkhand alone to speak and then we will wind up.
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MR. CHAIRMAN : Shri Inder Singh Namdhari Ji, you will get another opportunity when the Budget is presented. Therefore, you
may please try to be brief.

SHRI INDER SINGH NAMDHARI : Sir, I will not speak about the Budget.
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MR. CHAIRMAN : The other hon. Members are requested that they will get an opportunity during the Jharkhand Budget.
Now, I will call the hon. Minister to give the reply.

...(Interruptions)
316 #icfl (o) AohcrpaR BiZ): 31U woic U2 iferes, ...(=aEmoT)
MR. CHAIRMAN: After the Minister's Speech, you can seek the clarification. Let him reply. ...(Interruptions)
off forforemia g (eMigst): smufer sl 3 st veb agd &t Ascayyl e w dicton aredr g ... (Iaeror)

MR. CHAIRMAN: There are seven Members who have given their names. So, we are closing the discussion here. Please
cooperate.

...(Interruptions)
off forfdrepia g & R, Sl Rreic @1 W9RI S SIRTY) ... (=agror)
MR. CHAIRMAN: After this reply, Nishikant Dubey ji you can seek clarifications.

...(Interruptions)
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this question at the eleventh hour and, therefore, I am unable to give him a reply.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): He can raise it in the Budget discussion.

SHRI SUSHILKUMAR SHINDE: As regards the second question that he has raised, the Finance Minister is here and he will
get a reply from the Finance Minister.

MR. CHAIRMAN : The question is:

"That this House approves the Proclamation issued by the President on the 18th January, 2013 under article
356(1) of the Constitution in relation to the State of Jharkhand."



The motion was adopted.



